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 in  laying  the  papere  mentioned
 at  (3)  above.

 Pace  ड
 in  Library.  See  No.

 Prevention  of  Food  Adulteration  (First
 Amendment)  Rules,  1986

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  FAMILY  WELFARE
 (SHRI  5.  KRISHNA  KUMAR):  I  beg  to
 lay  on  the  Table  a  copy  of  the  Preven-
 tion  =  of  Food  Adulteration  (First
 Amendment)  Rules,  1986  (Hindi  and  English
 versions)  published  in  Notificaton  No,
 G.S.R,  73  (E)  in  Gazette  of  India  dated
 the  29th  Janaury,  1986,  under  sub-section  (2)
 of  section  23  of  the  Prevention  of  Food
 Adulteration  Act,  1954,

 [Placed  in  Library.  See  No.  LT-2885/86]

 12.22  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 [English)

 SECRETARY-GENERAL :  Sir,  I  have  to

 1.  Shri  B.B.  Ramaiah

 2.  Shrimati  Indumati  Bhattacharyya

 3.  Shri  A.  Sonapati  Gounder

 4.  Prof.  Ramakrishna  More

 5.  Shri  Srikantha  Datta  Narasimharaja
 Wadiyar

 6.  Ch.  Rahim  Khan

 7.  Shri  Charan  Singh

 8.  Shri  Saleem  I.  Shervani

 9.  Shri  Gangadhar  S.  Kuchan

 the  sittings  of  the  House

 report  the  following  message  received  from
 the  Secretary-General  of  Rajya  Sabha  :

 “In  accordance  with  the  provisions
 of  rule  127  of  the  Rules  of  Procedure
 and  Conduct  of  Business  in  the  Rajya
 Sabha,  I  am  directed  to  inform  the  Lok
 Sabha  that  the  Rajya  Sabha,  at  its
 sitting  held  on  the  6th  August,  1986
 agreed  without  any  amendment  to  the
 Commissions  of  Inquiry  (Amendment)
 Bill,  1986,  which  was  passed  by  the  Lok
 Sabha  at  its  sitting  held  on  the  30th
 July,  1986.”

 LEAVE  OF  ABSENCE  FROM  THE
 SITTINGS  OF  THE  HOUSE

 [English]

 MR.  SPEAKER  :  The  Committee  on
 Absence  of  Members  from  the  Sittings  of  the
 House  in  their  Fifth  Report  presented  to  the
 House  on  6th  August,  1986,  have
 recommended  that  leave  of  absence  be
 granted  to  the  following  Members  for  the
 period  mentioned  against  each  :

 25th  April  to  7th  May,  1986.

 24th  April  to  8th  May,  1986.

 and

 17th  July  to  14th  August,  1986.

 24th  April  to  7th  May,  1986.

 17th  April  to  7th  May,  1986.

 21st  April  to  8th  May,  1986.

 28th  July  to  14th  Augast,  1986,

 17th  July  to  14th  August,  1986,

 29th  July  to  14th  August,  1986,

 21st  July  to  14th  August,  1986.

 a । tage  egereeeeer ।


